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crder dated: 05 .0 9.20Cf 

A memo dated 04.09.2006 has been fi-1 

by the Applicant for witrawa1 of th '- 

since the 4riavanOa of the Applicant 

removed and the Same is acceptd. 

In the aforesaid view of the matter, 

the O.A. ii dispod of being witlxIra%irn. 
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